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RAJYA SABHA

Fridey, the 12th August, 1960|the 21st
Sravana, 1882 (Saka)

The House met at eleven of the clock,
MRr. CHAIRMAN in the Chap

TWENTY-NINTH REPORT OF THE
PUBLIC ACCOUNTS COMMITTEE
(1959-60)

Surt SURENDRA MOHAN GHOSE
(West Bengal): Sir, I beg to lay on
the Table a copy of the Twenty-ninith
Report of the Public Accounts Com-
mittee (1958-60) on the Appropriation

Accounts (Defence Services), 1956-37 !

and 1957-58 and Audit Reports (De-
fence Services), 1958 and 1959.

OBITUARY REFERENCES

Mr. CHAIRMAN: Only yesterday,
1 read out to you a letter {rom Mr.
Pustake, asking for permission to be
absent from the House for this Ses-
sion. Last evening at 6-15 pM. he
passed away., He was a simple and
unostentatious worker who endeared
himself to all who met him. He was
eonnected with the Bar Association,
General Library, Sewa Samiti, Yuva-
raj Vyayamshala, Sarvajanik Sabha
etc. in Ujjain and Indore. When he
died, he was the President of the
Madhya Bharat Khadi Prachar
Sangh We are very sorry to lose him.

A past Member, Mr. Thakur Das,
representing Varanasi in this Sabha
for about seven years also passed
away. He did an important work in
connection with Harijan sewa.

Both these Members had for their
hobby public service. Any kind of
activity with regard to the ameliora-
tion of our people found in them wil-
ling workers.

May I request you to stand up for
one minute as a mark of respect to
their memory?

(Hon., Members then stood in silence

for one minute.)
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RESULT OF ELECTION TO THE
COIR BOARD

Mr. CHAIRMAN: Shri K. P.
Madhavan Nair being the only candi-
daf.:e nominated for election to the
Coir Board, I hereby declare him
to be duly elected to the said Board.

RESOLUTION RE APPOINTMENT

OF PARLIAMENTARY COMMIT-

TEE FOR ENQUIRING INTO THE
SLOW PROGRESS OF THE
CO-OPERATIVE MOVEMENT

Suri BHUPESH GUPTA (West
Bengal): Sir, I beg to move the fol-
lowing Resolution:

“This House is of opinion that a
Committee consisting of 15 Mem-
bers representing both Houses of
Parliament be appointed by Gov-
ernment to enquire into and re-
port on the causes for the slow
progress of the co-operative move-
ment jn the country having re-
gard to the recommendations con-
tained in the Second Five Year
Plan relating to the development
of co-operation.”

Mr. Chairman, this matter of co-
operatives has been before the nation
ever since independence, in a very
emphatic way. We have been dis-
cussing this question in this House
and also in the political parties and
public organisations so that we might
be able to develop a proper type of
co-operative movement. Concept is
nothing new because even under the
British co-operatives existed and they
continued, but in the days of our
independence struggle the leaders of
the Congress Party, now the rulers
of the couniry, made all manner ot
criticisms, mostly justified, and alse
proposals for the development of co-
) loperatives. In fact, Sir, if I remember
\ aright, in many of his writings and
{ statements, Gandhiji personally laid
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some very great stress on the co-ope-
ratives, and it is well known to all
how he viewed this maiter. We
should have thought that after assump-
tion of power by the Congress Party
they would remember the pledges
that were made and, of course, they
would look to the needs of the people
and make necessary changes in the
system of co-operatives developed by
the British, with a view to improving
them and introducing new elements in
it. I do not say that they have not
done anything. In these 13 years
they have done something. I do not
know how the differcace betwean
good and bad wci:ld work out, but I
am rather inclined to think that in
Introducing new elements they have
introduced party politics and tihe
attendant nepotism, corruption and ;e
on. To that, of course, T shall corre
later.

Now, Sir, as we look around and as
we go from State to State, we find
that there is a great complaint on the
part of agriculturists and other arti-
sans and handicraftsmen that they
have been neglected in the field of co-
operatives, that the promises that had
been made to iicm have not been
fulfilled and that the co-operatives
have been muzzled with all kinds of
malpractices and misdeeds. In this
coun ry, Sir, the rural sector of our
economy is very vital; we are not g
highly-industrialised country where
we have 50 or 60 per cent. of the
population living in the urban areas
engaged in industry and other asso-
ciate activities. In India, we have
about 70 to 80 per cent. of our popu-
lation living in villages and somehow
or other trying to eke out their liv-
ing from land and other avocations.
Out of this sector of economy, Sir,
the agrarian economy gives 47 to 48
per cent, of the national income.
Therefore, from whichever angle we
look at the villages, whether from the
point of view of the population or
from the point of view of the quantum
of national income produced in the
villages, we see the importance of our
rural sector. Naturally, Sir. the deve-
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lopment of rural sector is a sine qua
non of national development and
development of national economy in
particular., Now in that context co-
operatives have undoubtedly an
important part to play. This is ack-
nowledged by all, by us and by the
Congress Party, and when these
gentlemen meet in their August con-
ferences and assemblies, as they met
two years ago in Nagpur, they pass
very high-sounding resolutions, prais-
ing co-operatives, making promise
after promise to the country and al-
most making it look as if the A.LC.C.
and other members of the Congress
Party would emerge from the Nagpur
meeting and would make a revolution
in the countryside by developing co-
operatives. But it was only a gesture
although it looked like a rocket when
it was talked about. It ultimately
appeared to be a damp squib. So, that
is the position.

Then, Sir, what was said at that
time? It was said that in two or
three years we will set up 1n the
country some two to three lakhs new
co-operatives; we will go out and
form these co-operatives. I take it
that the leaders who spoke there are
also the leaders of the Government
and they occupy the Treasury Benches.
It was within their power, because
they contrelled the Government, to
implement the Nagpur Resolution
and to carry out the pledges that were

made and also the blueprints that
were drawn up there. It did create
a good impression. We sometimes

take them seriously when they talk.
Generally, Sir, when we hear a good
talk, we are impressed by it, even if
that talk comes from rather doubt-
ful quarters. Now we thought that
they would do all those things. Buf
what have they done? The draft out-
line of the Third Plan is before me
and that gives some idea as to what
they have done. They have also gt
other reports circulated to the Mem-
bers of Parliament. Then there are
various exrert reports also. But their
performance has been miserably de-
pressing, That is the point. It is not
an aoccusation from the Opposition
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benches; it is a confession even c¢u
the part of Government represent.-
tives and sometimes even the Minis-
ters. Now, Sir, coming back to u
very important Report which became
really the guiding light in this mat-
ter and which made the nation wake
up to the realities of the situation—-
I refer to the Report of the Rural
Credit Survey—we have had occa-
sions to discuss it here and refer to
it time and again. In fact, it is a
vory important document, one of the
most authoritative and penetrating
study en the subject. In that Re-
port it was pointed out that our agra-
rian rural indebtedness amounts to
-about Rs. 900 crores and it was also
estimated that the annual credit re-
quirement would be Rs. 750 crores.
I take it that with the growth of the
population it has grown also. And in
view of the seriousness that I men-
tioned of this problem, there was a
promise that something would be
done, something very drastic. When
-they nationalised the Imperial Bank
of India, a promise was made by
Mr. Chintamap Deshmukh, the then
TFinance Minister and another Minis-
ter in hiz Ministry, Mr. Arun Guha,
that vigorous steps will be taken with
a view to help the rural population.
How much has been done during
these four or five years? We will be
entitled to ask this question; it is a
pity that we have to ask this question
beczuse the Congressmen do not al-
ways ask such questions which are
there. How much has been done?
Yon see the Reports and you find
that very little has been done.
Even in the Second TFive Year
Plan which came after the
nationalisation of the Imperial Bank
ot India there was a promise made
that one-third of the annual credit
requiraments of the agricultural popu-
1ation would be met through co-
operciive agencies. This wag the
promise; one-third of Rs. 750 crores,
you can calculate how much it comes
to. That was a promise, a clear pro-
mise and nobody would say that it
-was an ambitious target. WNow, in
the papers connected with the Third
ive Year Plan and in this very Re-
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port we find it stated that they have
actually provided one-sixth, that is
to say, Rs. 125 crores worth of credit
through co-operatives and according
to their own estimate by 1960-61 it
might be raised to Rs. 190 crores.
That is what they say. Performance
has been lagging far behind the pro-
mise. Sir, the Ministers should asl
themselves as to why they are lagging
so far behind even in such a simple
matter as implementation of a pro-
mise like this and if they do that
they would find the answer but they
do not do so. Not being very self-
critical temperamentally or politi-
cally, generally they do not ask them-
selves such questions as we do. So
performance is very poor and the re-
sult is that the promise that was made
ihat the co-operative movement would
be developed in the countryside in
order to liguidate rural indebtedness
and to meet the requirements of the
agrarian people through co-operative
agencies has not been fulfilled. We
are lagging far behind. That is the
position today. Yet we have a Co-
operative Minister in every State and
we have fortunately a Co-operative
Minister with a number of Deputies
also now in the Central Government
as well. I do not think there is any
lack of co-operative amongst them-
selves. But what about the
co-operatives that were promis-
ed. That is the straight question
and the answer should be given, Let
them tell the House what they have
done in this matter. Now, the result
has been what? The result has been
that our agrarian population remains
dependent on the moneylender, on
the sowcar, We were to have elimi-
nated that institution; we have had
13 years of independence. In a matter
of a few days we shall all be celebra-
ting Independence Day. Some of us
may not be there in the official func-
tions but all of us will be celebrating
the day. You ask yourself what you
have done all these 13 years. In 13
years people develop so many things.
Big industries come up; backward
nations become industrialised nations;
we pass on from the age of ordinary



759 Parliamentary Commit- [ RAJYA SABHA ] the slow progress of

tee for enquiring into

[Shri Bhupesh Gupta.]
explosives to the age of rockets and
nuclear weapons. But here you see
the same kind of marking time and
making speeches by the Congress; and
they are doing practically nothing,
We are going about as if we are in
the cart age in the belief—of course
they believe in the bulls; they have
got the pair of bulls—that still the
bulls have to pull the cart. We hear
the Prime Minister saying so many
things, Marxism has become out-
moded according to him. He has
very good grasp of science although
in politics and philosophy he goes
absolutely wrong. I ask him, is the
kind of progress that they are making
the speed of this atomic age? No, it
is not. Now, the Second Five Year
Plan contained a proposal that Rs. 400
croreg worth of short-term loans would
be provided when the need is Rs. 1,000
crores according to their own official
reports. The promise is again cur-
tailed; they do not even think that
they should meet a situation when the
entire requirements of credit on the
part of the agriculturists and others
in the countryside could be provided
by them. They should explain this
phenomenon as to why it is not possi-
ble for them to tackle this problem.
It is not a question of funds; with a
little effort it could be done. But the
co-operatives are stifled and the
moneylender reigns supreme in the
countryside. They are an advantage
to a certain party I agree but they
are certainly a disadvantage and hind-
rance to the development and growth
of co-operation in our country. Most
of the short-term loan—whatever is
given—go to whom? They go to the
big fellows. Things have been so
arranged, so well manipulated by very
clever, intelligent and deft hands
that the money ©passes out of the
treasury not for the help of the small
man, the poor peasant, the small arti-
san, but somehow or other the money
finds its way into the coffers of the
village rich who are mostly landlords.

Surt B. P.
(Mysore):
statement.

BASAPPA SHETTY
It is the most incorrect
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Srr1 BHUPESH GUPTA: The hon.
Member does not seem to know.

SHR1 B. P. BASAPPA SHETTY: I
know; I come from a rural area.

Surt BHUPESH GUPTA: I am:
sorry for his lack of knowledge.

Mgr, CHAIRMAN: He comes from
the urban area but he knows more
about rural conditions.

Serr BHUPESH GUPTA: You are-
quite right, Sir. But the tragedy of
this thing is that a kind of ignorance
descends on the Benches there. That.
iz the tragedy of our political system..
I know the hon, interrupter is a very
intelligent man. He has got vision but
somehow or other his vision is cloud-
ed and because of certain contamina--
tion somewhere he does not see
things.

Anyway, the short-term loans go tfo

the village rich everywhere. The
complaint is not from us; the com-
plaint is from the Congressmen..

Though they do not speak in Parlia-
ment, when they speak outside they
are as reasonable as we are, as
straightforward as we are, as good
believers in truth as we are, though-
they may not always believe in non-
violence outside. That is the position
and I do not know what they will
speak here. That is another problem
which has to be settled. Therefore
agricultural labourers suffer. Now,
the greater part of the co-operatives
in Andhra and other places are put
in C and D categories, that is, the
categories under liquidation. That is
the way we are progressing. We pro-
gress here and ligquidation takes place
at the bottom. There is a boom in
speeches and a slump in actual praec-
tice. How do you account for this
phenomenon, for a better part of our
co-operative societies being put in
categories C and D, which, according
to them, should have to be liquidated?
Well, Sir, I do not know whether
liquidation will outrun creation. They
are supposed to be creators of new
societies; let it not be said that the
Ministry of Co-operation became
liquidators of the co-operative system.
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Then the law also Is very very
harsh and unsuitable, In Madras,
Andhra, Bengal and other places—
wherever you go—there is the

complaint that the British-made co-
operative laws are no good for new
conditions and the Prime Minister
himself made a speech saying
that those laws required to be changed
but like all the good words of the
Prime Minister, they also go by de-
fault. There is nobody to take them
up and get them implemented. Some-
body should be there. It is the task
of the Minister of Co-operation
to take the lesson from the Prime
"Minister's words and take neces-
sary action because he is not the Min-
ister of Co-operation. When he says
that the law should be amended and
modified, it is the task of the Minister
1o implement the direction and the
policy emanating from his leader and
the Prime Minister of the country. 1
know that the Prime Minister asks
tliem as to what they have done. I
think I may with your permission ask
on behalf of the Prime Minister how
much they have carried out, not what
the Communist Party asked them to
-do, but what the Prime Minister him-
self asked them to do. Please tell us.
I think it is a very simple thing to tell
us. They should tell us or the Prime
Minister should tell wus, somebody
should tell us some day as to how
things are being settled between
them. The law is not being amended.
You can get it presumably. You look
at the Gazettes coming from various
States. You do not find amendments
being proposed or laws being passed
ji. order to amend the co-operative
laws. They retain their original
character. We live in original sin.
That is the position. How can we
march forward? Therefore, it is im-
portant that the law should be chang-
ed. That is why I say that a Parlia-
mentary Commitiee should go into
this question, study the co-operative
laws in the fifteen or sixteen States
and make suggestions out of the ex-
perience of the people and according
to their light and wisdom., Why should

it not be done? Individually they
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ask as to what should be done and
whenever we make proposals for
changing and amending the law, they
are neglected. I am afraid of making
proposals to the Government because
some of them have become so aller-
gic that if we make any proposals
about modifying the law, since it is
coming from the Communist Party,
they feel apprehensive. Therefore, 1
have to find a Congressman to make
the proposal and since many Congress-
men are busy in so many things, I
cannot always get them. But it |is
they who should do it, Now, you are
available here, but not at the right
moment and at the right place. That
is my complaint, Therefore, the
entire system of co-operative laws in
the country has to be gone into and
reviewed and the initiative in this
matter should be taken by the Central
Government and its authority and
influence over the States should be
used with a view to giving sugges-
tions and directions. There is no diffi-
culty. All the States are under their
control. They would be carried out
jf they mean business. It is very
important.

Now, the Minister for Co-operation
comes from my State and I take him
to Andhra for a change. There, they
have set up ten co-operative farms
in this period according to our infor-
mation, and just to show co-operative
farming, a very great thing according
to the Nagpur Resolution, in two
years. In two years’ time, so many
things have happened, But our Minis-
try of Community Development and
Co-operation could only produce ten
co-operative farms, and that again
only as a window dressing, because
how could you forget the Resolution
that you had passed in Nagpur alto-
gether? Therefore, you have some
kind of window dressing in Andhra.
At least people could say there are
ten co-operatives. Are we to derive
satisfaction from this thing? Is this
the way to progress in the field of
co-operation? Now, Sir, what did
the Central Government do in this
matter? 1 would ask the hon. Minis-

\ ter a8 to what he has dene about it,
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which is an accepted policy of the
Government incorporated in the
Second and Third Five Year Plans.
The Second Five Year Plan is nearly
over. What did you do by way of
intervention or by way of taking
the initiative and seeing that co-
operative farming comes? You have
done practically nothing,

SurrmaTi T. NALLAMUTHU RAMA.-

MURTI (Madras): May I interrupt
the hon, Member, because
he makes reference to

Madras and Andhra. I come from
Madras and I have seen co-operative
gocieties and co-operative farming at
work, They are very good and I have
made visits to those areas.

Seri BHUPESH GUPTA: I am very
glag that the hon. lady Member from
Madras has interrupted and also
demonstrated good neighbourliness,
because she spoke about Andhra. I
am talking about Andhra at the
moment. Your house also is not in
order. Now, Sir, that is the position
in Andhra. What happened in Andhra?
The former Minister for Agriculture
who spoke—I have read his speech—
at Nagpur came out against the co-
operatives. At that time he was a
Minister, a great friend of the Cong-
ress President. Then, what happened?
As the Minister for Agriculture, he
went about in Andhra speaking about
co-operation. Even at the Ministerial
level, if I may say so, Swatantra
politics has entered. Interruption.)

You know everything. You know
these things. You deny it. Your
Minister, Mr. Thimma Reddy. was

speaking against co-operatives. We

read the report. I do not live in
Andhra. I read newspapers.
SHRIMATI YASHODA  REDDY

(Andhra Pradesh): He is no more the
Minister for Agriculture.

SHRIMATI T. NALLAMUTHU
RAMAMURTI: One swalow does not
make a summer.

Sert BHUPESH GUPTA: He isnot
now the Minister. That I agree. That
is the only saving feature. But as a
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Minister at that time he was making
speeches against the declared policy
of the Congress Government and
Mrs. Yashoda Reddy did not object
to it. That is her case al<o. 1 do not
know whether she is happy now that
he is out, but that remaing to be seen
when she speaks. That is the posi-
tion.

Then, Sir, there is no propaganda.
In order to develop co-operatives, you
must have propaganda to enlighten
and educate the people. Nothing of
the kind is there and education of the
people does not take place. Then, here
again, Andhra that way is leading in
this matter, since they have 500 co-
operatives. They are now in the grip
of landlords. All things are happening
there, so that the land rates, ete. will
go up, and the peasaniry will suffer.
This is how things are being handled

Now, the most important thing is
that little attention is given to the
service co-operatives. Now, on these
service co-operatives, that 1is, the
multi-purpose  co-operatives, Mr.
Darling has given a report. He has
made severe criticism and I can tell
you that Mr. Darling has not applied
for the membership of the Commu-
nist Party, He has made very severe
criticism against the manner in which
the multi-purpose co-operatives are
run and handled. He has pointed out
that almost 90 per cent. of them are
really not multi-purpose. They are
dealing with one thing. And what is
more, they are in the clutches of the
village rich, generally landlords who:
profiteer in the village, 'They elect
themselves into positions when they
can capture the co-operatives there.
There, these multi-purpose co-opera-
tives have had to face competition in
the open market against wealthy and
influential merchants in the rural
areas. The Government affords them
no protection whatsoever . either by
way of giving patronage in the matter
of supply or in buying things from
them. How can they compete
because in one village you can
have only one co-operative? Now,
make fhem compete. That is another
point,
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Now, I come to the district co-
operative banks, in Andhra again. 1
am dealing with Andhra because the
interrupters are mostly from Andhra.

Sarr N. M. LINGAM (Madras):
Why not say something about the
position in your own State?

Ser1 BHUPESH GUPTA: Just a
minute. The district co-operative
banks in Andhra are called Central
Co-operative Banks. If the Commu-
nists are there, on the board of direc-
tors, they are dissolved and if Cong-
ressmen are there on the board of
directors, they are blessed and patro-
nised. This is another point to which
I want to draw your attention.

I need not go into it here, but in
Madras workers’ co-operatives are
needed. Many bidi workers are ren-
dered unemployed and they are
neglected. Your Madras Government
do not support this kind of co-opera-
tives.

In Kerala, again, they have develop-
ed hostility towards the co-operatives.
This is the position. In Bengal no-
body talks about it that way, but
speak of corruption. My province, I
must say, as far as your Government
is concerned, is very non-provincial,
very non-discriminatery, They cor-
rupt everything. The Congress Party
is using these co-operatives as an
instrument of electioneering patronage
and that has become the greatest
problem. I do not blame every
Congressman. Some of you in the
Rajya Sabha are not interested that
way in elections, But I know that
they are using it in Tamilnad, the
entire co-operative institution is
streamlined. This is another political
factor. They have introduced petty,
narrow, partisan politics into the co-
operatives along with nepotism, cor-
ruption, patronage, money-grabbing
and bolstering up of the party men.
(Interruption.)

The question was proposed.

sft AT AW (AR
T aaTfy wgeE, ¥ 59w
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“Slow progress of the co-opera-
tive movement in the countiry hav-
ing regard to the recommendations

contained in the Second Five Year
Plan.”

g3z ®rET f@w T amE AR few
AT AT AT WM T 5 18 5y S
@ FT e S owiT 0 fr B ard
9T B3 AL CAW 571 T 3R
qar wot f5 e T A g Afew
fraft sda gar ¥ st jJS& =7
7g § WTH; fea@arn =T § % I
H1ET A AT F gAY A 477
fod 4 aetenset o viq & A A
GO AT AT NI (FAT R | H§a & TIW
g Aif5 T IEAY QdiEeed Fl-
mfed FRITET &0 | T gfvar ¥
A 8Yo-4? F § T ¥ TAN HI-
wmacfea Fawgdy 6 1 A qeys-
Y& ¥ a7 geq7 g% TE ¢ a1 53 E9R
% AR w=rar {590 s7a7 § 5 §¥s
®EA A w19 F 7@ aw ug gear
R AT qF qF SO

H aQ "y Afed  Feefar
A iAo wonaifea grgAT
Ft FrrfRT @ PR g

U4 H s AT
Y LANE-Y o H QY ATw
A ReNe-4s H QoR AT AT

Q FE A
I LAYS-UE H L HE vo A
AR B o= AT arr g oag
FracfaT wifew oF 707 R * Az a9



7687 Parliamentary Commit- [ RAJYA SABHA ] the slow progress of 768

tee for enquiring into

[y Saarea wrerer]
og Sfrpt | QeI ATl A
g drfad @ geuy ¥ ¥e AT AR
AZ [T <Y TF FI AR E )

% 17 A 9rE F Faw frar o
¢ difeuw o srq 771 GFT w3
€43 TR 7 TS a8 A1 FF Roo wUT
¥ A @ AR difsaw @ # A
faqr sy 1 w9 w9 A" r foaar
7 fear 9y -

T QRUY-UR * ve FUT

g7 28uSLe § go FAT

qq Jeue-ys & &e &QY

7 ENs-4E F 34 FW

7 2EX&-%0 F PuY FUR
rego-5 ¥ wearar frar sar g 5
R0 FUF TIAT fXAT {0l ATAT Roo
FUY F e § Qo FAUT §IAT F=aAT
2 1 za% wfafaa @z wadteg ¥
sfea 379 7 g w8 7FHE ]
€T MATHET A 3 ;e FAEET
$ AT Y F fAT 3o0-%-%0 TAF
1c FUT o ra o fear &1 7@

€ TNIFeTd ©d QTR A
a1 |

oq Afyd  womafsa areian
gy | feqra guala fwar & 959
T ast #§ 0% WiRfaT FEIEN
Fro| &1 G% | AL ST AR} I A9 R
I cof FEAITET FIW A FT §
Y § FOF AT G g1 AT ) FA
188 wRieT @R il
Rl | g e TrTe § ST §

T qAar g A W Fravgdis
% A€ fr g Fmfos demgdw
ardft Fonaifes g fasw | Gae
BIFT TAC A A FEET R fF QI &
Frsnfen faew IL @& SIAT 1 HAY
% 1 QA N4 &, 99 AT ¥

Co-operative movement

fear s & 1 & Qeug—-%o ¥ ¥
Frrofes R GFET F F19 gov fre
# WO 1S A = A qar gdh
HTAT & oAy § o w9 2est F afax
TF 3 FATIfET PR BT & T
stridy fag # a1@ R e & I gar
T 1 g@Y Y oAy aar seem f
5T w3y Sav oM ¥ gAY @Y ae
39 graey ¥ C@T 41 SaHr gHA FAX
9 qurfrar g

[™EF  FE AT NFET Fargiy
Hifsa | ags s At § 393 gagdy
Faw g A 3g ofei aw @
geq f g0 | gATa eWME Q&%
97 W G AZ §@4 aGA
@ T Mitew AT T §
co-operative ginning factories, co~

operative oil factories, co-operative
jute baling factories, and others.

T aXE TRAT AFES F grger &
HI g TTEw it Iedfaa frat

x afefee semafes wifbs
FT X IFT FE A § AT AT
JWRLAT A 1T FATR FTHY ATE ST
g1 7 w93 Wi & Fgwr Agar §
DT HrgT $IT oo F Y THE TET WA
a1, IFHT AT fGF, ;M oA FY AR
fd afaq, qr smawr qar somm &
[ ¥ 3% Q¢ wEades wiw fargd
IS AF FTIF ) B0 g a9 {&oo
sarge ammfes aaEN § SR W
araTEdg § § agal #1 s™ aga "=y
99 W | 98 AW 419 d@d ¥ #;Y
F 91 9o R gua oY Irvey 4%
wEa R @W ¥ A AN @
% I 9gT FE AT 95 74 § | qW 7Y
Y € T @A N A &

Ziar 7 o F1r0 % 1% ) I77 ¥

g For 7 waTer &, & wod S R wife-
faaea & I & fad 39-923-ue
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aF o Fez @ 77, fiyad R&ReR g
a3 wifisfaaen #r 3fqr & 0 | AW
mifsfrrew & fad 350 Ffve @
forad oY e A arfefiracw #Y fererr
& i ) fa) aw wie | )

AR ArE X TATET £ v w4 o
syier faaar @ar afgd gasr S
2w, 7 AT § WAy ¥ fag dAr
g 1| ooy FemEdT € ge FTH
g e, I W g Y wWr g AR
w ofar & w9t § faear §, o<
98 3@ ¥ T Ag g qgar e %
Frofeq @S #1 gem & qmy
2T ¥ F VAT A% TET 8, 93 7 g
HrAar 1 sanafes gravsfes &1 @9
¥ ugen wEHTT 7F gWT e fF Iear
¥ amed § FemEE a2 o+ owfead
o §, awErgd weaifa s § AR
@ ¥ fag fawm atv gqud am
Y BIIAT IS § TR A qF ALY
2 9% WA ¥ ogme ¥ AErE
QAT § AR TG QA DroTIfed qETRdr
Fratr w7t § = gy § a fafa
st oF 2w § Ja7 Y gd & 1 wheed
FIGT IET T WF § |

o7, AREE a1 7 Ofag | T
wEg 9% oA § g 7 #9191 1%
B 9 3W H Y, Yoo Frgrafes TeTSE
AT F4T I T AR Y, oac NER™Y
farz 21 77 § I gAR AT & Rss
AreTIq saEr IF 0¥ § 1w gfen
¥ ¥ 308 MeTI a7 § I ATHiT
Arargd ¥ fad g, 08 Merdg a4 § 1
@ a@ q A W i arRfer g
T FTETIAT FT FI 7 1Y 9§ &
§ TR AFT wigF % o | gArdy o
arie fEe o F6% 4 2ac vavaT § |

A WOy 7g FgAr Ag F o
seqrr ¥ oY fawr war & g A=wg
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¥ aga g & | FiFT, oF A AR § e
FgT agATg fa Fnnifer feadde
FIE T Bz gaRE g 1 gRuw AT N
8% gl 78 7uw 33 f g aga afawm
§ we are wise people; sifs
wiferarde & 45 § w2 Y 2gw & 9w
€ fod Fe 3@ 1 F) 5= Ay fored-
gy § 3 ar ;oA A Forederdy S
&Y & zafeT agt & 518 uF wad fapea
FY T AT I L W FY, B F Ay
FY aqA A fa@end, 78 ©F aE
qA aga wfaT WAR g § 1 0
v geaFe g Wi €IF 399 qu fgem
¥ < & 1 &, q@ war § iy AR oard
fom g & =1 @ & Fgr Somafes
FT FTA TET FA & W@ & | 5 T Wit
FoA7d & ravady F faum wn-agi @
qH 12 &, 7 3% & 78 Y FHFAr—gga
Y3 THT ATIT 271 & ITFNT & ATaT
7R AR oy =7 977 I ¥ 4T § AT
¥ SA1eT AEN IST qFT | AT, qfy AT
o1 ®Y FF < § A7 IE TN JgT A T4 -
He & 3 SR 9AFId, SAHT AN
379 {5 ag agi smifes gada &
fard, Fromaaa & fd, £ mias sae
FR | a9 mfwamae & R W a8
faerm #ifF & smoq wg wwan g &
oTq wfad wgrerg #, R §, A9 ¥,
IR F ATE) A Y A AN
famrs T 1 g9 & wEY, & wow
] mw foor w71 Ao AW §, wfew,
FgT Q300 AT F AT Qo0 ¥ SATAT
FrTEET § M7 agt fad Hfee T
g ad § afer wedt oo RN
§ AT e AETEdY §, SqeyHe araTs-
A7 §, efaaw &, wiafan Josfigaer
Wi § AR OF age e &g
FoTafeT a% § Y fv v, o wO=
1T T YA T G & | FARA

gre 57 afz ¥ F fax w5 oA & Ay
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[t &=t ArTaw)
Star fr et aer man, wEd ¥ qmd §
I Al FraT dar 1 wTF ag &
o qiftga A7 T g A9 B IR
foredr 1 geary w8, foo@ @
®Y & e 4ol s o @ AR
gfed seR s@E R g S
SgAT FTT A AT

& & ag wgmr AW w7 TR
et f garlr @2z@ 3@ AEE § 9a
g ot adl \ Awaw Iewde Fifaw
A 7g qEE w9 8ue ¥ o frar ar
fe ammfes @mde ot sfas
dex fear @ A gaqar & w4 afes
gt § i aweifer wargde
g ¥gra 3§ @A areAT g TF BiwaT F7
TF OF AT A ¥ AR S0 0 iz
oo Y A--FW y FW AL &
#-fir ' ufan & g3 uF wfasft agf
& Frarzdr F FAT G @ AT I"E
fad Sadr q wew ogarE 9@ o ar
e FFeAT BT ¥ F FT wfav
% 5T U @ &7 T WT o g )
afz et &1 39 M w0 =5 & at AR
o w1 At & adifs aga s agr A
I8 &Y g & wEf ar A q|woaw
AET T FIUTILIT FT G & | A a8 7E)
Ty fo St g3 @ =1 § ag feia
DT 19 FF I F T}
2 | TEEY MR gA wfasF sarm e wnfeg
oI Far f 47 w31, wwmfes arared
Y "ear 3 g qra IEr A FIIes
FY feafez qgrr snfed 1 oz asd aw
® U IW WIT A FE wraRwEar

-7t & A 3™ wEaw F1 FGO mvar

aifer  #7ifr 77 w=aE & T AT
gt AT & | 9g uF S & A dr
gufeaa far 77 & 49 T T i
T g

the slow progress of 772
Co-operative movement

Sert MAHESH SARAN (Bihar):
Mr. Chairman, I was very carefully
listening to the speech of my friend,
Mr. Bhupesh Gupta, but 1 find that
he has given no facts and figures; he
has been talking in the air. He has
not given us any Treason why an
enquiry should be conducted. As a
matter of fact, we have just heard Mr.
Deokinandan Narayan; he bhas given
us facts and figures, and he has shown
that so far as the Second Five Year
Plan target is concerned, in certain
cases we have exceeded it.

Sir, those who have the opportunity
of going into the villages and looking
into the working of these co-opera-
tives will find what a great stir they
have created. Before, the co-opera-
tives were very few and they were
mostly co-operative credit societies.
Now there are co-operative societies
of different varieties and you find
that slowly the co-operation of the
people is coming forth. Mr. Deoki-
nandan Narayan was right when he
said that the co-operation was not
much but I suppose that he has not
seen the stir that there is in the
villages for joining these co-opera-
tives anqd for taking advantage of
them, Therefore, a person who has
seen the working of the co-operatives
will not only not support it but
ridicule the suggestion that any
enquiry should be made.

There are certain things which deo
require a great deal of attention.
Service co-operatives have just begun
but they are not as good as we would
wish them to be, the reason being that
they have just been started. And I
think that the most important of ail
the co-operatives is the service co-
operative society which will help the
villagers in many ways. The villagers
are at a disadvantage. They do not
know how to sell their produce; they
do not know how to store their pro-
duce and they do not know what to
do in times of difficulty, and, there-
fore, these service co-operatives will
take care of most of the things that
they need and supply them. There-
fore, my submission is that we should



773  Parliamentary Commit- [ 12 AUG. 1960 1

tee for enquiring into

now devote ourselves to the question
of strengthening these service co-
operatives and then the difficulty that
there is in the country and in the
villages will soon vanish.

Then there is another point to
which I wish to direct the attention
of the Minister and that is, the indus-
frial co-operative societies are very
few and therefore the advantage
which is derived is derived only by
those who have some lands or who
have some interest in land and some
money. But the landless and the
people who have very small por-
tions of land for cultivation are feel-
ing great difficulty. They do not know
what to do and how to improve their
lot. Therefore, if co-operatives are
formed where these landless people
#tay and their energies are utilised
for some sort of industrial purposes,
it would be very good for the country.
In olden days we had all the different
crafts in the villages. They have
slowly vanished. We have nothing
of that sort at present, and I think
our attention should be directed to-
wards establishing industrial co-opera-
tives so that the village people who
have no land or who have petty por-
tions of land may be benefited.

Sir, in the end, I have only {0 say
that this Resolution is ill-advised
because there is no reason why any
enquiry should be made. On the
other hand, we should feel pleased
that after the community develop-
ment scheme was started, things have
gone on at a very rapid pace, and I
think that if we all put our heads
together instead of lecturing here in
Parliament and trying to mislead
people, if we help the villagers and
take it upon ourselves to make these
societies a success, things will greatly
improve and a time will come when
poverty will be removed.

Sarr M. S. GURUPADA SWAMY
(Mysore): Mr. Chairman, I consider
that co-operation is very vital as it
offers a great potentiality for econo-
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mic development. I do not share the
opinion of my friend Mr. Bhupesn
Gupta that the entire co-opsrative
movement in India has suffered either
a setback or is not at all going on
right lines. Sir, I feel that during
the last few years when co-speration
has been accepted as the most impor-
tant means of economic development,.
significant efforts have been made to
start co-operatives in various fields
and attempts have also been made to
pass necessary laws and to formulate

rules for the purpose and I see, Sir,
that very good progress has been
made in certain sectors of the co-

operative field, But I do not at the
same time say that that kind of pro-
gress has been achieved in all sectors.
There has been stagnation or even
decline in certain respeets, but 1 do
not want to dilate on or go into the
figures ay sometimes figures are
deceptive. I concede this point that
there has been a significant shift in
favour of the co-operative movement
and the policies have been changed
for that purpose.® But at the same
time I feel there is a great decline in
the organisational set-up. In other
words, the administration of co-opera-
tives has not been very good. The
soundness of the co-operative move-
ment hag suffered considerably and
the funds of the co-operatives have
not been ensured well, because the-
Government and the agencies of Gov-
ernment have not paid adequate atten- -
tion to the proper .management of

co-operatives. If we go to rural
areas—I] also come from a rural
area—it is evident that many co-
operatives have suffered, particular-
ly credit co-operatives, not because
of lack of funds, not because of lack
of Government flnancial assistance
but because of the weaknesses at the
organisational level. There is a lot
of drawback in the working of the
organisation and the personnel who
are managing and running these co-
opcratives have not been either wel¥
trained for the purpose or they have
no interest or enthusiasm in the co-
operative movement. In this connec-
tion, Sir, I wish to submit incidentally
that one of the reasons why the orga-
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nisational effort has considerably suf-
fered is because politics has been
imported into these societies, Mr.
Darling very long ago pointed out that
co-operation and politics should not
"be combined, and the bane of the co-
operative movement is due to this
fact that invariably we bring in poli-
- tics, we bring in politicians whose
only aim is to use these societies for
. certain ulterior political ends. Sir,
I know of instances personally. I have
.also referred those cases to the con-
.cerned Registrars of Co-operative
Societies, to the concerned Minister in
my own State, telling them that suit-
_able action should be taken against
the guilty. Sir, invariably also we
find in credit societies loans are given
to the rural population, and ultimate-
ly the loan that is received is not the
same thing as the loan that is sanc-
tioned. Suppose, Sir, Rs. 100 is sanc-
tioned to a peasant. He will get not
Rs. 100 in his hands but he will get
_Rs. 75 or Rs. 80.

Axn Hon. MEMBER: Even less.

Surr M. S. GURUPADA SWAMY:

. And where does the Rs. 25 or Rs. 20
go? Apart from meeting the usual
charges for getting loans, for {fulfil-
ling the legal formalities connected
therewith I find, Sir, invariably there
is a large chain of political brokers
whose business is only to take a share

. or to pinch something from the loans
. granted to these poor people, So it is
found--and it is the experience per-
haps of all the hon. Members, 1
think—that money that is given to
a particular purpese is not going for
that purpose. And why? Because
wrong people are managing co-opera-

tive societies; wrong people are
encouraged. Sometimes, if they are
not people who do not belong (0 a

particular political party or are not
the favourites of Government, they
are not even encouraged to form
societies. Sir, 1 know of instances
where people have to wait, not for
days or months, but for years, to form
co-operative societies. Government's
walicy ig t6 encourage co-operative

" think
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societies, but co-operative societies
can be formed by only a particular
section of people whom the Govern-
ment wants. If people who have
different political complexion come
forward to form co-operatives and if
they are found to belong to a different
organisation, then registration does
not take place, Then, Sir, if cases
are pointed out and referred to the
Government, imvariably no action is
taken against the culprits, merely
because again here politics comes in.

Smmi N. SRI RAMA REDDY
(Mysore): Can the hon. Member illus-
trate an instance of this kind?

Surt M. S, GURUPADA SWAMY:
If the Chairman permits me, I can
name the co-operative soclieties also.

Mgr. CHAIRMAN: It is not neces-
sary.

Surt M. S. GURUPADA SWAMY:
It is not necessary, I think, and the
hon, Member himself perhaps, if he
takes a little care, can find out those
cases, and I also can tell him in pri-
vate if he wants that information.
Sir, the funds of these societies have
not been properly ensured. I say
this because I have found instances
where the societies have functioned
for years and years but have not sub-
mitted their audited accounts, and
even if they have submitted them, they
have not answered or explained the
various drawbacks in those accounts.
Notwithstanding the fact found that
their activities were conducted in =a
manner which was against the law,
no action has been taken against

societies. So, I say politics
12 NooN has entered this arena, and

as Mr. Darling put it, the
white ant of polities is eating its way
into this co-operative field. The
organisational effort is not good
because of this intervention of poli-
tics. Therefore, if you want the
movement to go on healthy lines, if
you want the movement to take into
its fold all the families in India, all
the villages and all individuals—I
that is the aspiration of the
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planners for the next five years—we
have to eschew politics,

Dr. A. SUBBA RAO (Kerala):
Have prevention.

SErt M. S. GURUPADA SWAMY:
Prevention is not in my hands. It .s
in the hands of the Government and
those who are responsible for running
these institutions, who are responsible
for the growth of such institutions.

Then, Sir, I find that in the working
of these co-operative societies certain
other lapses have come to the fore.
The most important one is the lack
of integration, co-ordination of one
kind of society with other kinds of
societies. We have been emphasizing
all along the importance of credit
societies but we have not been able
to make adequate effort to develop
other sectors of co-operation, for
instance, marketing societies—consu-
mer’s seller’s organisation ete. There
we have lagged behind. So, wherever
funds are adequately available and
societies have been formed and have
been working well but where the
effort of the Government is less and
financial assistance from it is not more
then people have not come forward to
form societies. We have to see that
this loophole is removed from the
co-operative movement.

Again, Sir, I find that some States
have advanced sufficiently in this
sphere and not others but the Gov-
ernment of India hag not paid suffi-
cient attention to the uniform deve-
lopment. Sir, States, where co-ope-
ration has not taken deep roots, should
be strengthened and encouraged and
all  assistance—financial, material,
technical and whatever they want—
shou'gq be given to them; otherwise
you will be creating a sort of re-
gional imbalance in the co-operative
movement. That is what is happen-
ing today. As far back as 1954, I
think, Mr. Darling had pointed out
that this imbalance had to be re-
moved. I want to know what the
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Government has done in this respect,.
to remove this regional disparity in..
the co-operation field.

Sir, I do not want to take much time
of the House, but 1 would humbly
submit that the co-operative move-
ment has suffered very badly in cer--
tain sectors. Certain States have not.
realised very seriously the importance
of the movement. After the Nagpur
Resolution we at least thought that
the Congress Party and the Govern-
ment would come forward more and
more in regard to this matter., But
perhaps the emergence of the Swa-
tantra Party has given them a rude
shock. Now there is not even ade-
quate propaganda for co-operative
movement. It may be stated by some
that co-operative farms have been
started here and there, propaganda is
conducted, circulars have been issued
and so on. But I submit that the
tempo, the climate once created |is
not maintained. The tempo we had
at the time of the passing of the Nag-
pur Resolution is not visible today.
People want to know what the Con--
gress Party or the Congress Govern--
ment is doing. They are very luke--
warm, Perhaps they are afraid of the
reactionaries; they are afraid of the
business community; they are afraid
of the Baniyas. Therefore, people
want assurances. I know that assur-
ances in words are coming and, if I
may say so, oral declarations and
speeches are outrunning performan-
ces. This is a dichotomy that we find
between performance and promise. I
want to warn that unless we do away
with this dichotomy, it would be
difficult for us to resist the reactionary
forces. People want you to say whe-
ther you are serious about the co-
operative movement. If you are, then
the necessary climate, the necessary
atmosphere should be created for this
purpose and all efforts should be made-
in that direction.

SHrI N. R. MALKANI (Nominated):
Sir, we have been hearing the words
s‘co-operative credit” for more tham
fifty years. In India, it had a very



779 / Lom
tee for eaquiring into
[Shri N. R, Malkani.]

peculiar significance. We heard ot
agricultural co-operative credit socie-
ties. When credit was given more or
less in cash very few people took
advantage of it. As a matter of fact,
.it had no bearing to production. Re-
.coveries used to be very small. The
movement was a departmental thing,
an official thing, a forced thing which
was called the co-operative movement,.
It was not co-operative at all.

fMR. DrpuTy CHAIRMAN in the Chair]

It was merely credit given in the
‘wrong way, but not recovered pro-
perly. It is only now since the last
few years—as one of my friends said,
since the Nagpur Session of the Con-
gress—that it is, rather it wishes to
be and, perhaps, has become a co-
operative movement so that it touches
the whole country, at least a large
part of the country. It serves and
covers not only the wupper-middle
strata but the lower-middle and the
lowest. Now that it is related to pro-
duction, the recoveries are almost full.

Sir, let us not forget that this move-
ment is only three or four years old.
Bearing that in mind, it we judge the
co-operative movement, this resolu-
tion appears to be compietely out of
order. The resolution seems to forget
not only all history, but to my mind,

it also forgets even statistics. We
have got the Third Five Year Plan
before us. The figures are so good

that it gives rise to some doubt. I
hope they are true. The figures are
too good, and the question should be:
Are they really so good as that? They
are too good. Compare the targets
of the Second Five Year Plan with
the First Five Year Plan, they are
not only good but very good. The
targets thought of by the Third Five
“Year Plan are too good. They appear
to me to be very good if we could
achieve them. I do not wish to refer
to the plethora of figures....

Sert BHUPESH GUPTA: Compared
o the First Plan, the Second Plan is
five years older.
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Surt N. R, MALKANI. You bhave
raised the question whether we have
simply grown older or we have grown
mature also. [ will come to that
very shortly. But we have grown.
Whether strong, 1 cannot say but we
are growing so far as figures are con-

cerned. I do not want to go into
this question of figures. They have
doubled, trebled ang quadrupled.

They are there in clear print, not in
the air but in black and white, believe
them or not,

Surt BHUPESH GUPTA: Do they
exist actually?
Sarli N. R. MALKANIL: 1 cannot

say very much. The little I know
I will place before you. The figures
are satisfactory and I believe they are
true and I believe also that the targets
can be achieved in the Third Plan and
can be truly achieved but my anxiety
iy not about the figures nor about

statistics. They will be good but my
real anxiety is, whether they signi-
fy something genuine, something

really good. Do they signify that? For
instance, I am not very much con-
cerned when you say that we have
reached the target of nearly 2 lakhs
societies or in the Third Plan it will
be 2} lakhs or even 3 lakhs. It will
not very much satisfy me but I
would like to know what is the
membership of each society. Is the
membership so big that almost every
family sends a member? I am not
quite sure about it. I had been to
Rajasthan recently and I found that
the societies are generally large. 1
think the societies should be gene-
rally small. In regard to this matter
also the decision was taken only a
yvear and a half back., It was con-
sidered whether it should be big or
smal? and some people said and the
experts said that it should be big.
The politicians who understand the
public mind said that it should be
small, that each panchavat should
have a society or each society must
have a panchavat. Tt was only 13
years ago that this very vital decision
was taken. How are you going to



rarliamentary Commit-
tee for enquiring into

781

judge a movement after only a few
months have passed? You should
really judge it after five years. What
is the average membership of the co-
operative societies? It is today about
80 odd and they believe that it will
be soon 80. It is not very satisfactory.
‘Where the population would be, per
society or per panchayat, about 2,000
10 2,500, if the members number only
60 or 80, it is not very satisfactory.
There are 500 families, there should
be 500 members.

An Hon. MEMBER: Major

mem-
bers. .

Sarr N, R. MALKANI: There should
be 500 members. There will be at
least 2 majors in one family. One
would expect that each should have
150 members, not less. My criterion
would be that.

Then the loans given for production
should be in kind. That more or less
is happening. At least I have seen
that it is not given in cash. It is being
given in kind and that is the manner
that people want. In Rajasthan I
found that very many societies are
putting up godowns—they call them
seed godowns—costing Rs. 5,000 to
Rs. 6,000. They make their contri-
bution also to the extent of half, They
have two rooms, one for seeds of
different kinds, more especially wheat
and maize ang the other for, gene-
rally speaking, fertilizers and insecti-
cides and there is a small room for
office. It is very common. This is the
spirit of cooperation. I asked Do
you get these quick enough or does it
take long?’. Then I heard something
which was very refreshing. I actu-
ally met one of the managers, one of
the directors. There are a number of

directors in each society. Each
one of them has become a worker-
director. He is not merely a

direcrtor to advise but he is also a
worker. That is, if anything is want-
ed, it is put down on paper with the
signature of the man in charge of the
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i society there and immediately it is
taken to the Sarpanch who is very
near the place. He too countersigns
that it is a genuine demand and the
man goes from there taking a cart
direct to the Block headquarters.
He goes to the Pardhan and since the
Pradhan is one of their own men,
he countersigns and helps in geti'ng
the seed. The very same evening the
seed is brought back to the godown.
With the Panchayat the society is very
closely interlinked and almost each
Panch is also a shareholder in the
society. When the Sarpanch counter-
signs all the requisitions and where
there is a godown at the Block head-
quarters or somewhere else, he says
‘Go and bring it’ and it is done. So I
have a feeling that if the two are
interlinked, as they are in Rajas-

than | .

Surt JASWANT SINGH (Rajas-
than): Is this in Rajasthan?

Surr N, R, MALKANI: Yes, you

should be happy to hear about it also.

Sarr JASWANT SINGH:
be window-dressing.

It may

Serr N. R. MALKANI: Maybe it .
is window-dressing. I went to a
place, a Block at Srinagar near Ajmer,
I also went to a Block called Bassi,
to another called Chaksu and another
called Pisangan or something. You
may cay that it is window-dressing but
I am now 70 years old. You can dress
up your window but I have a knack
of looking into and through it to some
extent. We have a little knack of find-
ing out the real thing but there may
be window-dressing but I can see that
something was happening and every-
body was happy about it.

1 also found another thing which
was very remarkable and which is
going to bring a very remarkable
change also. Now that the two are in-
terlinked, the Panchayat and the
society, the feeling of community
which was lacking formerly has come
into vogue. It hardly existed before.
It existed before to some extent in
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the villages, to a small extent, but
now that the Panchayat has come to
its own, the feeling of community is
growing and that will be now grafted
on to the co-operative societies, It is
very difficult because it is a chronic
thing but we are converting ill-form-
ed, ill-born societies into good ones,
Most of them were ill-born and ill-
conceived and were running badly.
We are trying to convert them as if
they were well-born, with a lot of
make-up. I do not know to what ex-
tent we can improve the bad ones.
1t is a great uphill task and it is diffi-
cult to convert ill-formed, ill-gotien
and ill-born societies into good ones.
To start good ones is easy but there
are lakhs of societies that are bad
which have to be “converted” but I
do hope that by inter-locking Pan-
chayats with the societies and the
societies with the Panchayats in a
particular manner, it may be easier
to convert them.

Another question came to my mind
that they were just making an effort
about industrial cooperatives. In the
rural areas the scope for industrial
co-operatives is very large. We have
not yet tapped it. There could be
any number of societies for weavers.
I believe that we have done fairly
well also so far as weavers are con-
cerned in all the States including
Rajasthan. Everywhere such societies
are coming up and many weavers are
Harijans and they are also enjoying
the benefit of the membership of the
societies. But I find that the tanners
are left high and dry as they are not
very much brought within the ambit
of these co-operatives. Why not? It
is very necessary from the economic
point of view, from the social point
of view and from the sanitary or
health point of view to do so and it
i8s also easy. They generally live in
colonies as the weavers do and yet
they are not brought in. Why do we
keep them at arms’ length and not go
to them because they stink? Of course
they stink but it is better to see lhat
the stink is not there.
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Take the bamboo workers., In seve-
ral States there are large groups of
bamboo workers living in colonies. I
am not aware of any such co-opera-
tive societies for them in any State.
We are not doing enough in the direc-
tion of industrial societies so far as
the very poor people are concerned,
especially the Harijans who are being
neglected. We have neglected them
long enough and the Third Plar must

take note of them. One thing more -

and I have done,

I believe we have made a good
start; 1 believe that we are also run-
ning more or less in the right direc-
tion. Consideting the Minister in
charge, the faith with which he works
and the staff which supports him, I do
believe that things will go more or
less in the right direction. That is
my feeling and I hope I will turn out
to be right. Even if we succeed in
the Second Plan and in the Third
Plan, even if our statistics are good, if
our fligures are good and even if we
are going in the right direction, should.
we divide the rural from the urban
areas and say that the urban areas
will live in their own fashion but that
the rural areas will have co-operation,
panchayat, etc.? We will use lovely
words for the rural arcas which we:
have neglected for the last few cen-
turies. All the good things we will
give them, ask them to contribute, ask
them to be community-minded and co-
cmeration-minded but in the towns
even co-existence has become very
difficult and both in Parliament and
outside not only competition but cu$-
throat competition is the way of life.
Could we have two such sectors one
pitted against the other, friends oppos-
ing friends in cut-throat competition
in economies, in politics and in every-
thing for the matter of that? Sir,
may I not also give you a kind of a
slogan? There is not a single slogan
in the 3rd Plan; it is a quite cool and
even-written Plan ani without a
single slogan. ‘Work for all’ is a very
fine slogan but it is not there. T say,
do away with the middlemen, ‘No
more middlemen’; we have done
away with landlordism in the Second
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Plan though landlords remain in a
different shape. (Interruption.) We
have done away with landlordism.
Likewise, could we not do away with
this ‘ism’ of middlemen irom tne
towns and villages? This should be
-done. Are we making any effort n
that direction? Therefore, 1 say that
you should make this a war cry for
your Third Plan. Abolish all middle-
‘men not only from the villages but
‘also from the towns.

SHrRr N. M. LINGAM: Mr. Deputy
‘Chairman, I am happy that the Ho: .e
hag got an opportunity to discuss this
Resolution. I am not in  agreement
with the mover that there should be a
probe by Members of this House and
of the other House into the progress
made by the movement during the
past decade but, Sir, a discussion
affords us an opportunity to know
what is really happening about tne
development of co-operalion in our
scheme of national reconsirucuon. It
is assumed that with the passing of
resotutions by the All-India Congress
‘Committee at Nagpur and by the in-
tentions of the Government made
-clear earlier that co operation should
increasingly occupy more and more
importance in our development plans
the progress made in this ficld is slow
or that we have faileq (o implement
the policies laid down. Those who
are in the field and those who are 1es-
-ponsible for po'icy making know that
the movement is not such as can he
-spread by mere executive fia‘. There
jis the hangover of the past. Thore
who have studied the history of ihe
movement know that in the pre-:n-
dependence davs it was not a peopies’
movement: it was State-sponsored,
‘State-managed and in short was im-
posed by the bureaucracy unor the
people  There was naturally very
little response from the people of ine
land. The facilities afforded in the
co-opera‘ive  societies whicn were
mostly credit societies then were not
enough to meet the needs of the
people. Taking credit, for 1instance,
the amount of accommodatinn given
by co-operatives was only three per
went. of the total rural indebtedness.
421 RS—2.
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The movement was very anaemic and
paople’s enthusiasm was almost non-
existent but co-operation has been
thought of in a new wuay after inde-
pendence, not only new from the point
of view of what it was in Inlia in the
beginning of the century but also new
even from the point of view of the
Rechdale Pioneers. We are thinking
of co-operatlion in a much wider sense.
Sir, the House knows that we are
engaged in democratic planning where
there is no element of compulsion at
any stage and we intend to use co-
oneration as the lever through which
we would ke able to enthuse people
and enlist thelr co-operation. Ca-tpo-
ration along with commuuity develop-
ment and rural indusiries is the for-
mula for making people conscious that
they have a role to play in the deve-
lopment of the nation. On the suc-
cess, therefore, of the co-operalive
movement along with community
development and rural indus-
{rialisation depends the future ot
the country., There is  abso-
lutely no exaggeration in this.
We want te organise people for
greater efforts.  Although the imme-
diate ebject of the co-operative maove-
ment is to tend to the needs of the
people for credit, for storage, for
warehousing and marketing and pro-
cessing of their produce, still the
larger objective of the movement in
the context of our national planning
is that our poople should be organised
at different levels and in  different
ways 0 that their co-operation may
be effective in the implementation of
our development plans. In a demcera-
tic sel-up, there is no other measure
through which we can enlist the
peoples’ co-operation, Probably the
mover of the resolution thought that
co-operation should be a kind of com-
pulsion by which people could be
mobilised or regimented for natjonal
effort but that is far from us.

Surr BHUPESH GUPTA: Not at all.

Surr N. M. LINGAM: I am glad
to hear that that is far from the mind
of the mover.



789 Parliomentary Commit- [ RAJYA SABHA ] the slow progress of 788

tee for enquiring into

Suri BHUPESH GUPTA: I want E
to save them from the Mandal Con-
gress.

Surr N. M. LINGAM: I am glad
the hon. Member is keen on saving
them from the clutches of the politi-
cians, and the Government is one with
him.

Surr N. R. MALKANTI:
himself?

What is he

Sur: N. M. LINGAM: I do not pro-
pose to answer that question but the
point is that co-operation has to be
organised in this couniry at a very
high pitch with a view to enthuse the
people to implement the national
plans, Sir, in this matter one thing
ig forgotten The Government may
make policies; the political parties
which are in power may make poli-
cies. But there is the attitude of the
people. They must respond. There
is no use of speeding up the move-
ment unless there is the necessary
enthusiasm generated in the people.
Co-operation is essentially a voluntary
thing and if the people of the village
do not think that it is in their interest
to join together for various purposes
and give of their best to their neigh-
bours, in other words, if they 'do not
realise the value of the maxim ‘Each
for all and all for each’ co-operation

cannot succeed. Government may
provide credit; they may provide
them with all other facilities; they

may provide supervising staff, effec-
tive audit and things like that but
still if the people are not enthusias-
tic, if they do not have that attitude
of helping each other, of raising them-
selves through this movement using
it as a lever, the movement cannot
obviously be a success. That means
the people have to be educated
throughout the country. So we have
not only to provide credit facilities,
the lack of which was complained of
bitterly by the mover of the Resolu-
tion, but we have also to see that the
people are educated in the benefits of
the movement. We have to see that
facilities like warehouses, godowns
ete. are provided; we have to see that
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marketing facilities are established so
that when enhanced production is
achieved through increased credit the
produce can b2 marked properly.
Before 1t ;3 marketed steps have to be
taken to see that there are facilities.
for proper storage, warehousing and
processing. -From credit to marketing,.
all these things cannot be accom-
plished overnight. They take time:
necessarily. But what has the Gov-
ernment been doing since co-operation
was given. an important place in our
scheme of development? They have
not neglected any one of these aspects.
in the development of co-operation.
My friends who preceded me have
given the House statistical informa-
tion about the progress achieved in
various fields and so T will not weary
the House with more statistics but I
would like to draw the attention of
the House to one fact that the Gov-
ernment has attached the greatest im-
portance to the scheme of training.
Studies, enquiries, evaluation, research
and training, all these have occupied:
the best energies of the Government
and these are proceeding apace.
Along with these things the starting
of societies and the provision of in-~
creased credit are also going on. If
my friend is interested in the gquantuny
of increase in credit and in the
increase in the number of societies T
can furnish him with figures but T
think it is not necessary. Sir, co-
operation is not such a thing that it
could be developed in the country
overnight. It requires real effort. We
have to build it up from the grass
roots and that is being done. Even if
the targets laid before the country
during the Second Five Year Plan
are not achieved—I hope they will
be but even if they are not achieved—
I will not be sorry Dbecause it is &
matter in which we have to grow
step by step making sure that the
ground covered is secure and s for
the lasting benefit of the people.

Sir. in this connection T would like
to suggest one or two things to fhe
Minister of Co-operation here. Co~
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operailon has developed, as the House
knows very well in certain States like
Madras and Bombay while in certain
others it has not developed so well.
There are various reasons. The
backgrounds in different States differ,
In some of the States the existing land
tenure is not suitable; in some the
land reforms have not taken place as
speedily as In some other States.
There are possibly other handicaps
also. In some States non-official
agencies have been very strong which
has helped the development of the
movement but even with al}l that it
is difficult to understand why there is
such wide disparity in the develob-
ment of co-operation in the various
States. The House would be interest-
ed to know

SHrr SUDHIR GHOSH (West Ben-
gal): The land reform legislation has
not been implemented in many of the
States. It must be granted that there
is a great disparity between big land-
holders and small landholders and as
long as that disparity remains you
cannot create an aimosphere for the
healthy growth ef co-operation.

Surr N. LINGAM: 1 agree that the
delay in the implementation of land
reforms is one of the causes but pos-
sibly there are other factors also and
conditions have to be created so that
the movement can spread in all States
more especially in the more backward
ones.

Another aspect of the movement is
that the amount of medium-term cre-
dit granted is not adequate. The
short-term credit has expanded, al-
though not to the extent of the needs
of the people, but nobody can com-
plain that it has not expanded ade-
quately This brings me to the ques-
tion of long-term credit also, that is,
the credit given through land mort-
gage banks. Here also the amount of
credit made available in the Second
Five Year Plan so far is about Rs. 6
crores. That is an insignificant sum
" considering the needs of the people.

[ 12 AUG. 1960 ]
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| The experience of the landholder is
that there should be more of long-
term and medium term credit made
available to him,

Ancther impediment in the develop-
ment of cooperation is that the
amount of credit made avaijlable, im-
pressive though it is, does not meet
all the needs of the ryot. For one
thing he is already weighed down by
his past debts; he is also weighed
down by his social customs which
make him spend on marriages, cere-
monies and other things. This credit
which is given to him to increase his
production is often diverted to meet
this expenditure on non-productive
purposes., So unless we scale down
his pas{ debts and unless we meet his

present requirements adequately, we
cannot make him enthusiastic over
the co-operative movement. The

movement has to meet all his needs
from the stage of cultivation. He
must realise that this is a machinery
which would meet all his needs right
from the slage of cultivation and that
it will take good care of him in his
economic struggle and unless that
sort of feeling is created the move-
ment will not succeed. These are
some of the suggestions and I hope
the hon. Minister will look into them.

SHRT V. VENKATARAMANA
(Adhra Pradesh): Mr, Deputy Chair-
man, I rise to support this resolution
for more than one reason. I would
request the hon. Minister and the
Deputy Minister not to stand on pres-
tige in accepting a resolution moved
by an Opposition Member. I know, in
all fairness, that the Government of
India is exerting all its influence to
see that co-operative movement deve-
lops in the proper way. Ever since
the Ministry was formed, Mr, Dey,
Mr. Murthy and the Secretary of the
government have been trying to do
something to the various States but
unfortunately all their efforts have
been in vain. I support this motion
mainly for two reasons.

Firstly, there is a Jot of interference
and dictatorship on the part of the
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various State Governments. Mr.
Murthi knows well how mainly in
Andhra and Madras States the demo-
cratic spirit of the co-operative move-
ment was stabbed by the respective
governments. I has been so far the
last ten to fifteen years. 1 may inform
the House that the Government knows
fully well that mos: of the Socleties
in Andhra Pradesh and Madras were
only managed by the State Govern-
ments and the Registrar. Naturally
this leads to politics. I can under-
stand, as Mr. Bhupesh Gupta has said,
that a communist gentleman, if he
is at the helm of affairs of a Central
Co-operative Bank, is eliminated but
unfortunately even if they are Con-
gress people, if they are not followers
of the ruling group, they are elimin-
ated. Things have gone to such an
extent that in almost every important
bank or saciety the Boards of Directors
were superseded by the Government
and replaced by nominated members.
This naturally leads to dictatorship.
Secondly, the management of the im-
portant co-operative societies was
taken over by the cooperative Depart.
ment for no reason, In the bye-
laws also the registrar insists that
the management of the co-opera-
tive societies should be in the
hands of the Co-operative Depariment.
1t is really unfortunate when you say—
community development and co-opcra-
tion are under the same Ministry
here—that the responsibility of ad-
ministration should be given to the
people On the contrary the manage-
ment of the various aspects of co-
operation is being done by the Co-
operative Department itself. I think
Mr. Dey knows it and I know that he
has written to the State Goveranments
that there should not be such things
as nomination and management of co-
operative societies by Department. It
is these things which are not creating
a proper atmosphere in the various
parts of the country. I am proud to
say that I come from a very well-
developed area in respect of co-opera-
tives, namely, Visakhapatnam district.
We are already having two cu-opera-

792
Co-operative movement

tive sugar factories and we hope to
have five of them. The pilot projects in
respect of large-scaie 1nfeglawd credit
and marketing societies also were in-
troduced first in our part of the State.
It is going on well in spite of the fact
that there 1s a lot of Government in-
terference in it. It is because there
are so many hundreds of peovle in
our part who have devoled their time
to the development of the co-opera-
tive movement with a  missionary
spirit, for about twenty or thirty years
that they developed the co-operative
movement. Unfortunately now, after
1947, too much interference by Gov-
ernment officers and by Government
at the higher level also, is creating
some sort of frustration in the veteraa
co-operators in our part and they are
completely keeping alecof from .t, thus
leading to discouragement among the
people and they are not coming for-
ward. When such things are hap-
pening in the case of co-operative
societies and marketing societies, still
worse things are happening in the case
of processing societies. For example,
co-operative sugar factories have been
formed for the last twenty or thirty
years. Mr. Dey also knows j! that in
the case of the Etikoppaka sugar fac-
tory, the directors were being nomi-
nated for the last twenty ycars, and
there is no sugar factory in Audhra
Pradesh, so far, where they are elected
by the members. When that is the
case, I do not know how the ct-ope-
rative movement will be developed,

Sarr P. D. HIMATSINGKKA (West
Bengal): It is working satisfa<terily.

SHrr V. VENKATARAMANA:
Satisfactorily and better thau private
management. Of course, they have
nominated the directors only froiu the
members of the society itself. At the
time they staried they had onty Ra. 12
lakhs capital. Now, their assets are
Rs. 1 crore. I can understand if a
society goes bad, the Government in-
terferes at that gtage, but when the
society is running smoothly and pro-
fitably, I do not understand why the
Government interferes. Like that at
every stage Government intcrvention
is creating discouragement in the
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people who have got faith in the co-
operative movement.

Coming to co-operative farming,
personally, of course I do nol believe
in it, because in joint co-uperative
farming I am afraid there w'li not be
better production. If service co-
operatives are organised and if they

are supplemented by supplying the
agriculturists with implement,
manure, proper credit facilitics and

other things, that would prove be.ter
than co-operative farming, which the
Government is trying to do.

Recently the Co-operative Depart-
ment has enhanced the interest rate
also. The Reserve Bank gives credit
at 2} per cent. By the timec ithe gro-
wer gets the money, the interest has
now become 7 per cent, instead of
six per cent. I do not know the rea-
sons for enhancing the rate of inte-
rest from six per cent. to seven per
cent. Naturally a grower is entitled
to get, under the Madras Act, al six
per cent. interest. Now, the co-ope-
rative societies themselves are giving
loan at the rate of seven per cent.

Further, regarding the co-operative
sugar factories and other processing
societies, recently the Financa Minister
had come forward with propcsals fer
taxing them. This will naturally mar
the interests of the co-operative pro-
cessing institutions. They are siill in
the beginning stage. They should be
given some more incentives to pro-
gress well and meet the comrgetition
trom private industries, which is really
7etvy difficult. In the case of proces-
sing societies unfortunately there is
a tussle between the Industries Depart-
ment and the Co-operative Depart-
mant. The society would be registered
by the Co-operative Departmen*, but
the entire Industries Departmert is
trying to have control over the co-
operative societies. This dual resgponsi-
bility is creating a lot of inconveni-
ence to the societies. In view of the
fact that so many industries and other
processing societies are coming up, it
is high time that the Government of
India found out some formula to co-
ordinate the activities between 1ihe
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Industries Department and the Co-
operative Department, and run them
smoothly.
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Regarding the integration of thc cre-
dit and marketing societies, thal is
the very principle which has been
much talked of both by the Centre
and the State Governments, but prac-
tically when it comes to the level of
the societies, it is unfortunate that the
Co-operative Department is not cc-
operating with the societies which are
coming forward to do that work real-
ly. I can show a number of instances
in Andhra Pradesh. If the Minister
or the Deputy Minister agrees to have
it either from me or any other

. gentleman from Andhra Pradesh they
will find a number of instances whera
integration is not properly nelped by
the Co-operative Department,

Lastly, the medium and long-term
loans are really helpful for production.
Onless and until medium and long-
term loans are given to thc lowest
man, there will not be any scope for
improving the land and producing
more and more.

With these few words, I support the
motion and I request the hon. Minister
not to stick to false prestige, but accept
this resolution,

et @St W (I AR )
JUTET WRrew, . AT agErd
AR O7 3zT fazang & #i gafa
57 7 A S kT aw T 7 o
Tafy 4 57 5519 & TEAQ 74 §, THaT
7 avE & 0w w7t & o o 1@
IART I AT F ToTES w7 qF
g gne fremsdr @redre & o
§ g, Swefea St ¥ &, fra g9
IaFr uAra wexfazg i Fr acs
T , TfTE 3 qarETE & wfaw §)

o, g A &1E g3 8 fr Framg-
e o= 2 e & FoedY gt

*gFer &1 Afcg o o Mg
7 faar )
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qAd & < fradr wraaaFar §, Iq6(
EY Y g ag Adf ¥y gFq 7 AW
fraar fiar wifed v 3= 77 a% frav
T AR ER ag i Ad wgawy E
ot w1 wfas g Tty g aay &
T FIA KT ATIAFAT AgF § | #OA]
7 TEATH G AL G AT4AT I HA T
I YA F g AoAT "wiAr 97 frzava
w7 1 77 98 e ¢F A gt ¢

“This House is of opinion that a
Committee consisting of 15 Mem-
" bers representing both Houses of
Parliament be appointed by Governs
ment to enquire into and report on
the causes for the slow progress of
the co-operative movement in the
country.”

aT qr & gagd’ fr arag 98 yA19 oF
T&r 7rAT ¥ W oF A9gy Araa ¥ @0
war & | wfea SNmy, 99 73 97977 FY
forq =9 ¥ a7 T 97 § 917, AT AR T
fargargds wgAT 93ar § AR A FAq
T g £ 7 J 39 Jeary § A0S qrawan
2 A 7 @ goddmar & & 1 siag
F qr =y I [ FT agE WG FT
g a7 3 78 feleqa 97 AW &
faf @s go aa 47 Tray i 7 32N
Yy @eT ad et & g3 faafer
frre ST AT ST ST T WA
IR WA TEAT AT qIT F 19 T6
Fr 3&F= o & gaer sumrfes
wearg & et s 1 AY qa At 91

sfmq, afs s dFT  @RT
TR T Y e e @ |t a
F 99 A" A9 AY 9T AT I
feaYE ¥ g A7 §, ITHY TQ 9T g4,
A1 978 T 9 a7 o 7 3T TEY TN
afz gdeqema fod & 97 99 7®
¥ FT 9GT AT YR F AHT &R TF
§ @ ga I Ft Fwmfer ffagt
o wwmfer foym & fag o=@
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afefpdz o7 a3 & | ¥4 & 9%
X A=A @7 o fagsr 9 s anal
# 37 faarr § At geafa & & =7 39w
aF IFR F gizfeds 3 399 937 F
Tz afT 37 a® F IR AT
ar faarg go% fr ga a8 aad fr 3a9
gIA FT 79 THT 752 F17, T7 AT 747
Fg w47 § A gAfaT ag gowr
g ain )

Surt BHUPESH GUPTA: That does
not add to the wastage of time,.

wieet @i RAW o A agr
a% @ qad g 5 frovrfer meem
¥ zfagra #r sta w1 sy arefy 7 feop
THT IBT FL, IAT THS FL TAGT X
I 48 FAY T AT § I 3@ S04 e
st 7 wfa, TRIR AR arwa FT-
e oot ¥ 37 v, @@ F7 and
¥ aré ag fagft wd qarsdt § @y faar
e FC AT 7fl ar$ | 3699 w4 ¥ g
qaqr &1 ara 77 & e s b, s afarar
fager wo aut § @y wE o firdt iy
HIF79 A7 & Froon, 78 % g€ wifag
#re gfaser g7 @ =< g6t § Framw-
feg framr 1 fo foer wf & o o
7 & g3 W T 797 IrE ;T Fozary
Fmfer wrRew & gfa s F@
At € 1 afz o aw are S A an
F 0 o gFTEY ar 7 399 fiigq iy
f 3 D T Adt ® S FT g0, Y
Famrdfers gty fafye ¥ o5
I weAaw w1 | afe F agr %7 ay
R fazar g fo 39t o ady 7 @)
ST ST T wE R

weHT! gd ¥ w7 F w 7g
fed aa i IR asE@ NI
¥ 78 o St § fF oS ag
fazare 9 g1 v a5 fv s i &
R} qF AT FT A § i freeet



797 Parliamentary Commit- [ 12 AUG. 1960 ]

tee for enquiring into

e gs, ¥ # gd A a7
<ot QT § forerdt g% foe & warg Fo

% T freft faw g § R Py |

- gY gy §, & awadt g 5 I e
wefea fafaedy 1 &, smmfe
formr &7 & 1 fopet e faferey & ot
SUE =9 faar & 7€) T, sowr aw ¥
T AT g § T o et i o 38
FCAT R qE TS, TSV Ny &g
g W T OTFR § ¢

“Study team by Sir Malcolm Dar-
ling, Study team by the P.E.O,
.Study team appointed by the
‘C.OP.P. Crop loam evaluation con-
ducted by the Bomany State......
Report of the Madras Committece on
Co-operation, and the First and

‘Second follow-up Report on Credit
‘Survey, 1957-58 and 1958-59"...... »

70 gy ¥ faer 9 aE, @
ara o #7 Taat wrE of 7% i
wer A @y gt & an o
1 S 1 FF faftwe | o ouw
g ¥ F g A A ¥ e ) g
qe AT fret #7 98 wear oAl 7
fEr @9 § qt Jo9T FT A9 ], OF
T8 T FiTF Ty T 937 FET )
79 fiiet =X o ar gfie erem F A=
HF a8 TN § IS T v g 6 @
Tt fRd o= & afew @ a8 wwedt §
f5 aga @ I agy & g w4y
LA

i, § ©F 9 A/ WEF =
H o T g R AR e & P o g
e 9T B wwmfe qifadt #
Frmafe gave favm & 91 iR
waml ¥ 9 T &, 48 { 7 1 Hft e
arat &, f Fomafen qifest ¥ s
g 77 afEas o F M 9
FF § AR A F o § wrd
%1 ¥ g T A et g B ¥
qar 9 q@M R 97 e fE
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AR FATRfey Saeadz Wy ¥ &

TR X &R 0 Frg o & @ w9
1 wfew F o §

“reorientation of the loan policy
of co-operatives so as to benefit the
weaker sections of the community
and issue of loans on the basis of
production programme and antici-
pated crops instead of on the secu-
rity of landed and other immovable
property.” :

it sequaa fot g gd It
fawrfat ox €y T & darag ¥
fra i ot 3 faasar & s
AT AR JT IR 39 YR 37 freaq
frar

Framfer wifer 1 aFT F 0w
A GG qE A ACYL Fow F
Sitegm 1 garar faor | ag e A
aogr ag fafza § fF o9a om=m@
UFAfTF g T JHIW HATHS TR
F& FATIeT GIRT F ARIAT FY
T &r a7 FFHT AT | v fay
AEGAT F dEIE AW FIHRAET
wiiT # Y AR g & e AW W
fem w1 3@ fowr & sdefal &
T 1 3T AR AT @ R N
et T ITH BACTET AT {{o0 THY
Framqifer dEEdS aw 7€ § e
B9 7 ¥ ¥ § 1% 3 aga & qsp
qraEdw §

Y qFT ST Fha & 9T -
fd T 4 9 A 9 9
TreltiE forar T & SEd dsor Jed
FT g ATH TGN | g @ qAg H
TFAL 5@ a1 q¢ fawaT e F9 @)
& i deom AW & fou 37 A8 frn
war ¥ AT T s SR A
famfal &t g F@ & I
draw ¥ 4 wfw wmas
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ree for enquiring mnto Co-operative movement
r £ i Land Reforms  Bill, 1960, a3
T ! )

[aﬁqeﬂ ?Trérﬁﬁ’ ] ‘ passed by Lok Sabha.

ﬁ“"«" LCAE & AfF T HL , The Banking Companies (Am-
frY <1 & g & &Y a8 wrATRfeA eadment) Bill, 1960, as passed by
o R A AT | omiassation af & mtion

iy onsideration of a motion for
FEE T A & FT the concurrence for reference of the

g @' q'&‘?ﬂ:‘ﬁ feore ﬁaﬁ% ) =T o Religious Trusts Bill, 1960, to a
AN F FEFry AT AR 3T a7 Joint Committee.

Taq ¥ oy (4) Consideration and passing af
W g TE EU‘ af g i & the Delhi Primary Education Bill,
T AT A1 44T TG FT AL TG A 1960, as reported by the Joint Com-
SEUIGEANE (BRI CHIR I G S mittee,

. T § ey (5) Consideration and return of
E{Ej’m = @ q}sﬁ" %. * the Taxation Laws (Amendment)
T¢ A a7 HE AGAA HT ATAIRAT Bill, 1960, as passed by Lok Sabha.
gl Yt TEH g Tag gl g % sd (6) Consideration and passing of
A FX GHIY FIFGAET FARAT &Y the Indian Museum (Amendment)

Bill, 1960:

15 9
T F CF GFFT A0 (7) Discussion on the present in-

- 3 ternational situation and the policy
q4 ugala'ﬂﬂ‘ 3T gﬂT%ﬁF of the Government of India in re-

e ET% fim at ¥ fodm 9= afw lation thereic on a motion to be
TIFAT F T H F1F &L 9% {3,000 moved by the Prime Minister on the

. N 17th August, 1960, after disposal of
e faae a9, 33,¥oo AwH AHTH

Al | questions,
&Y qAfsT FAEY a9, X A LG AR | 1 powm

ALY Frar A AL Q25 0-5¢ T IR Surt BHUPESH GUPTA (West

Y¥o gfmey T ¥ & AT gy s | Bengal): What happened to my motion
Téﬁ' % | on the same  subject on the inter-

" national situation? Whydid I gave
notice of that motion? It is because we
thought that we should move it this
time from his side. We gave an ear-
. lier motion on the same subject. Now
—— ’ it seems the Prime Minister “as given
it.

Mg. DEPUTY CHAIRMAN: Ycu
will please continue in the afiernocn.

ANNOUNCEMENT RE GOVERN-
MENT BUSINESS Mr. DEPUTY CHAIRMAN: Tt is a
Government motion.

THe MINISTER or PARLIAMENT-
ARY AFFAIRS (SHRI SATvas NARAYAN Surr BHUPESH GUPTA: We can
SinHA): With your permission, Sir, I also give. I think for a change it wilk
rise to announce that Guvernment be better if we move the motion and
business in this House for the week introduce the discussion. You may
commencing 16th August, 1960, will consider it with the Prime Minister.
consist of: —

(1) Further considerationn and

"passmg of the Manipur Land Reve- MESSAGE FROM THE LOK SABHA

nue and Land Reforms Bifl 1960, THE BanNgING CompanNies (AMEND-
as passed by Lok Sabha. MENT) BiILr, 1960
(2) Consideration and passing of— SECRETARY: Sir, I have to report

The Tripura Land Revenue and | the House the following nessage



